ITEM NO.307 COURT NO.2 SECTION PIL (E)

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Writ Petition (C) No(s) .292/201l6
KOMAL TAPASVI THROUGH HER GUARDIAN & ORS. Petitioner (s)
VERSUS

MEDICAL COUNCIL OF INDIA & ANR. Respondent (s)
AND W.P. (C)No.293/2016- (With office report)
Date : 06/05/2016 These petitions were called on for hearing today.
CORAM

HON'BLE MR. JUSTICE ANIL R. DAVE

HON'BLE MR. JUSTICE SHIVA KIRTI SINGH

HON'BLE MR. JUSTICE ADARSH KUMAR GOEL
For Petitioner(s) Mr. Chinmoy Khaladkar,6 Adv.

Mr. Amol Chitale,Adv.

Ms. Pragya Baghel Adv.

For Respondent (s) Mr. Vikas Singh,Sr.Adv.
Mr. Gaurav Sharma,Adv.

UPON hearing the counsel the Court made the following
ORDER

List the matter on 9* May, 2016, at 2.00 p.m.

(Sarita Purohit) (Sneh Bala Mehra)
Court Master Assistant Registrar
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